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claims received from various States/
U.Ts.

(c) As the subject matter is a continu-
ous process, time frame can not be
specified.
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Revival of 1ISCO

3049. SHRI AKHILESH DAS:
SHRI RAJUBHAI A.
~ PARMAR:

SHRIMATI VEENA VERMA:

Will the Minister of STEEL AND
MINES be plesed to state:

(a) whether during recent Russian
Prime Minister’s visit to New Delhi, India
has sought russia’s consent in using funds
from Rupee-Ruble account to revive the
Indian Iron and Steel Company through a
joint venture with the Russian company
Tyazhpromexport; and

(b) if so, what precise proposal was

mooted and what was the outcome
thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI RAMESH BAIS): (a) and (b)
IISCO is a sick company and has been
under reference to BIFR since June, 1994
for determination of measures in regard
to the future of the company. SAIL have
submitted a proposal, which inter alia
includes writing off of accumulated los-
ses, to revive IISCO in a Joint Venture
(JV) partnership with M/s. Tyazh-
promexport (TPE) of Russia. This prop-
osal is dependent on the use of Rupee
Debt Funds for which an inter Govern-
mental Agreement between the Govern-
ment of Russia and Government of India
is required. The preject envisage an in-
vestment of Rs. 2107 crores. Govt. of
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India’s cfforts in this direction culminated
in the signing of a Protocol in the Fifth
Session of Indo-Russian Inter Govern-
mental Commission in November, 1998.
In the Protocol, it has been proposed to
use a part of India Rupee Debts as
contribution of the Russian side to the
Joint Venture Company.

Accordingly, Govt. of India have al-
rcady formally presented to the Russian
side the draft of an agreement which
could be signed betwcen the two coun-
tires. The response of the Russian Govt.
is avaited. However, any scheme to be
taken up for modernisation will have to
be in accordance with the orders of the
BIFR in this regard.

Down Gradation of SAIL

3050. SHRIMATI VEENA VERMA:
SHRI SANTOSH BAGRODIA:

Will the Minister of STEEL AND
MINES be plecased to state:

(a) whether Government are aware
that CRISIL has latcly down graded the
Steel Authority of India Lid. (SAIL)
from catcgory ‘A’ (adcquatcly safe) to
BBB (modcrate safcty);

(b} if so, main rcasons to which such
down gradation was attributable; and

(c) the steps being taken to securc
restoration of ‘A’ category to SAIL?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI RAMESH BAIS): (a) and (b)
Yes, Sir. The CRISIL has attributed the
following factors for down gradation:—

* Incrcased pressures on sales vol-
umes and realisations.

* Unfavourable capital structure and
increased losses duc to high financial
charges because of high leverage.

* Inability of the Company to gener- '

ate sufficicnt cash accruals on account
of poor demand conditions and com-
petition.

* Dclay in getting full bencfits of
modernisation.

[RAJYA SABHA]

to Unstarred Questions 156

(c) SAIL has takcn the following steps
for improving the performance:

* Greater cmphasis on cost control
mcasures.

* Introduction of Voluntary Retirc-
ment Scheme (VRS) for employecs.

* Improvement in techno-cconomic
paramcters.

* Increasing sales through aggressive
and customer oricnted markcting.

* Exploring ncw ways to bridge the
resource gaps through business re-
structuring initiatives.

Govcrnment have also taken following
steps to improve the profitability of steel
industry including SAIL and to overcome
the present problems:—

(i) To boost the demand and con-
sumption of stcel, the Decvelop-
ment Commissioner for Iron and
Stecel (DCI1&S) has launched a
National Campaign.

(ii) To rcduce input costs for steel
making, the special import duty
on several imputs such as coaking

coal (ash content <12%),
metalurgical coke, ferro nickel,
charge nickel and nickel oxide

sinters, low silica limestone and
graphite cletrodes (>28") has
been waived.

(iii) Anti-dumping duty on Hot Rolled
Coils imported from Ukraine and
Russia has been imposed.

(iv) Rationalization of Duty Entitle-
ment Pass Bok (DEPB) rates for
stecl exports has been carricd out
to boost exports.

(v) A Stcel Exporter’s Forum has
been set up to help steel exporters
overcome bottlenecks in exports.

(vi) Enhanced project financing to
stecl sector by All India Financial
Institutions and relaxation of Ex-

ternal  Commercial  Borrowing
(ECB) norms has been recom-
mended.

(vii) Government has set up an Empo-
wered Committce to examine and
assist -specific Research and De-
velopment  Projects to improve



